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A% raspandents,

PRESENT: Sh.Sant Lal, counsel for the pstitiuner.

]

A

Let a notice be issued on this M.P.

to thes other party, returmable on 31.01.32.

{

( 1.P.GUPTA ) . ( RAM PAL SINGH )
MEMBER(A) - VICE CHAIRMAN (3}
31.1.92, N Y 1,5'/9,'

4

Present : Shri D.R.Gupta, Counssl fer the
' pstitisner in MP Ne.3845/91.

\ Shri J.C.Nadan,ICaunssl fer the

T

The léarned csunsel fer the

,app;icant peiniedllut that a represeantatisn yas'

submitted by the applicant wha is a Tachnical
Assistant fer pramotisn t; the past qf 5580 Gf.II.
This representatisn is dated 17.9.1991, The '

\applicanf claims that he is eligib;e in tarmé\\\

of the mndél recruitmant rules and his main N\
prayer‘has been for amenament af the recrﬁitment
rules aﬁd censideratien ef his cases fer prema¢
tisn te tha past of SS0-TI.

'3. The counsasl for ths applicant that
said that hignrepnesantatian te the Secrstary,
Niﬁistry 8f Peuer and Nnn-Conv?ntignal Energy
Sq?rcas stilllrcmains undispasad af. Ue, ,
th;rgfore; direct thaf his represesntatisn shauld
be duly censidered and dispesed of by.a speaking

.erdsr within a peried af 4 msnths, whereafter

if ths[applicaggvhﬁs gn§?5§;cvaqqp,*hq is fres
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.. Membaer (A

. te appraach this Tribupal,

The DA 445/91 and NP Ne.3845/971 both.

stand dispesed of finally.

{ - - !
{Ram Pal Singh)
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